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Export of AlpheMO Mangoes countrywise exports of mangoes for the last 

three years are given In the Aanexure. about 
·738.SHRISUDHIRSAWANT:Willthe 75% of manages exported are of alphonso 

MInister of COMMERCE be pleased to state: variety. 

(a) the quantity and value of Alphanso 
mangoes exported during the last three 
years, country-wise; 

(b) the steps taken by the export 
promotion bodies such as Agricultural and 
Processed Food Products Export 
Development Authority (APEDA) for 
promotion of export of these mangoes; and 

(c) the facilities provided to the growers 
of these mangoes? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMERC (SHRI 
P.CHIDAMBARAM): (a) to (c). A Statement 
Is laid on the Table of the House. 

STATEMENT 

(a) FlQures of exports of mangoes are 
not maintained variety-wise. However, 

(b) For promoting exports of mangoes, . 
Agric~JturaJ and Processed Food Products 
Exports Development Authority (APEDA) 
has taken various steps such as organising 
mango promotion programmes In selected 
countries, or gainsaying buyer-seller meets, 
development 01 packaging standards, 
development of product ilterature and video 
films etc. 

(c) Alphonse mango is mainly frown in 
the States of Maharashtra and GUJarat. The 
State Govemments of these States have 
schemes for assisting farmers of alpho.nso 
mangoes. These schemes include FinaciaJ 
assistance, distribution of mango saplings 
and imparting of technical knowhow for 
increasing productiontproductlviiyof mango 
plantations. Besides, growers of mangoes 
can 31so avail of assistance under various 
export promotion schemes of Agricultural 
and Processed Food Products Export 
Development Authority (APEDA). 
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MR. SPEAKER: Alphonso mangoes 
may be juicy but I cannot allow all of you. 
( Interruptions) 

SHRI SUDHIR SAW ANT: Sir, my 
constituency is a major producer of quality 
alphonso mangoes In this country. But the 
attitude of the governmental agencies in 
promotion of export has been lackadaisical 
because it is clear that in this export-import 
polICY statement of the Government. there 
is no mention of export of agricultural produce 
in general and alphonso mangoes in 
particular. 

There are 19 export promotion cou ncils 
in _his country but none of them deals wit the 
promotion of agricultural produce exports. 

The share of India in the world trade of 
vegetable and fruits fell down from 0.6 per 
cent to 0.4 per cant in 1987-88 and it has 
further fallen down. Now it is clear from the 
answer that in 1988-89, Rs. 22 crore worth 
were exported. In 1989-90, it fell down to Rs. 
16crore. H has furtherrisen to Rs. 31 crores. 

When the potential for export is of Rs. 
200 crores, nothing is being done in this 
filed. My question is: what specKic steps is 
the Government taking to ensure promotion 
of exports of alphoso mangoes in the field ot 
market development, product promotion: 
quality upgradation and improved 
packaging? 

Also what steps is the Government 
taking to involve the growers in the promotion 
of exports? 

SHRI P. CHIDAMBARAM: Sir, it is not 
correct to say that there is no agency looking 
after agricultural exports. In fact, the 
AgricuHural Products Export Development 
Authority (APEDA) is the agency and a 
number of steps have been taken and 
agricultural exports in the year ended 31st 
March 1992 will be the highest in the recent 
years. When the flnalflgures will be out, hon. 
Mermers wiD appreciate that agricultural 
exports were at the highest level in 1991-92. 

be that as it may, Sir, as regards 
mangoes, the hon Mermershould appreciate 
one thing. Of the total wor1d production of 15 
million tonnes, only 0.6 per cent is traded 
internationally in fresh form. What does this 
Q18an ? This means that mostofthe mangoes 
produced in every country are consumed 
within that country. India produce 63 per 
cent ofthe total world production of mangoes. 
But we consume almost 62. 61 per cent of 
those mangoes. So, what is exported is only 
a very small quantity. And kindly look at the 
figures. I think the hon. Member glossed 
over when he criticised us that the total 
export value did fall from Rs. 22 crores in 
1988-89 to Rs. 16 crores in 1989-90. But it 
increased to Rs. 31 crores in 1991. 

We are taking a number of steps. Let 
me list some of the steps taken by the 
APEDA. APEDA has organised Promotion 
Programmes in Europe, Malaysia, Mauritius 
and USE. APEDA organised a technical 
conference on mangoes to focus the 
developments in the filed. APEDA had 
organised several buyersellermeets in which 
the buyers were invited to meetthe exportors. 
APEDA has developed packaging standards 
for alphonso, Kosar, Chausa, Dussehri and 
Benganpalli through liP Bombay and a 
number of steps have been taken by the 
APE DA . I am entreily willing to discuss this 
matter in the Consultative Committee with 
any of the hon. Members. We are wiNing to 
do whaterver is requre to be done. 

SHRI SUDHIR SAWANT: This has not 
really answered my question because non 
of the growers form my constituency was 
invoilved in the promotion programmes ,etc. 
orgnised by the APEDA. My con·stitueficy Is 
a major producer of alphonse mangoes. I 
myself have no knlowledge of any steps 
being taken by the APEDA. 

The second point i. that is has been 
said that the groweres of mangoes can also 
avail assitance under various export 
promotion schemes from the APEDA. There 
is no organisation 9f the APEDA in my 
district or constituensy. But it is a major 
grower of alphonsomangoes and there is no 
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relation of this APEDA with the producers. statement? 
So, this has resulted In all the fruits alld 
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benefits of production of mangoes going to 
the middlemen. What is happening there ii 
that mangoes are availble in the market at a 
veru high cost but the producer is not getting 
anuything. So, my second question is what 
steps is the Govemment taking to ensure 
that the fruits of exports go to the producers 
and farmers and whether the Govemment is 
taking any steps in encouraging cooperative 
movement in this sector. 

SHRI P. CHIDAMBARAM: Hon. 
Member from Ratnagiri may not have been 
invited to the provious meeting convened by 
the APEDA because, I think, this is the first 
time he has become a Member of this 
House. But I will surely invite all hon. 
Members from the mango growing areas to 
a special meeting to be covened by the 
APEDA and whatever suggestions wnich 
the hon. Members from the mango growing 
areas give, we will certainly consider them 
( Interruptions) 

MR. SPEAKER: Only if you do not fight 
In the meeting. Now there is a fight between 
the Rangda and Alphonso mangoes. 

(Interruptions) 

SHRI P. CHIDAMBARAM: Sir, I am not 
confining only to alphonso but to all varieties 
of mangoes. HI have to invite all mangoeating 
Members, then I will have to call a special 
session of Parliament. (Interruptions) 

[ Translation) 

SHRI NITISH KUMAR: Mr. Speaker, 
Sir, the hon Minister in his suply to the 
question has stated that it is not possible to 
provide details of all the varieties, however 
75 percent of 'Alphanso' mango is are 
exported. In Bihar especially in Digha area 
near Patna 'Ooodhiya maldaha' mango is 
produced, it's cover is very thin and seed is 
also very small.(/nterruptions) 

[English) 

MR. SPEAKER: How to belive your 

( Interruptions) 

[Translation] 

SHRI NITISH KUMAR: H you want I 
may get those for you to taste in this season. 

SHRI MADAN LAL KHURANA: H you 
entertain as with them only then we can 
know the reality. 

MR. SPEAKER: Getthemto all to taste. 

SHRI NITISH KUMAR: It is extremely • 
delicious, 'Dussehri' us alsoquiotedelicious., 
It is true that' alphonso' has its own qualities 
and it can be preserved for many days. But 
the shorteorraing if Maldaha and langra 
mango is that they cannot be preserved for 
long though both are delicious. lengra and 
Maldaha are the kings nd Dussehri is the 
queen among all the varieties of mangoes. 
Both are very delioious. 

SHRI ATAL BIHARI VAJPAYEE: We 
do not accpet this relation. 

SHRI NITISH KUMAR:The~e m~ngoes 
get rotton very quickly. Therefore, I would 
like to know whether the Government 
propose to make any arrangement to 
preserve them for a longer period in view of 
its export. At the same time it is also a fact 
that if it is exported once, it would be in 
Therefore, will the Government find out a 
way to preserve it for longer time, so as to 
promote its exports. 

SHRI P.CHIDAMBRAM: Sir, hon. 
Member's question whets our appetite. I am 
sure, we can give greater consideration if he 
sends us first, a crate of manges to taste 
them. Surely. Sir, we will look into all these 
things. I am convinced in my mind that the 
export potential is very high. In fact, our own 
estimates show that export potential is 
approximately Rs. 200 crore. But I cannot 
make.a quantum Jump to Rs. 200 crore in 
one year.' think we can reach Rs. 200 crore. 
APEDA has prepared a comprehensive 
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plan and I will surely keep my promise or SHRIMATI GEETA MUKHERJEE: I will 
inviting Members from mango-growing send you Rani Basant from Bengal. 
areas. We will discuss with them and we will 
discuss this plan with you and whatever 
suggestions you give, will be taken into 
consideration. 

SHRI SOBHANADREESWARA RAO 
VADDE: The hon. Minister has enumerated 
some measures that the Government is 
taking for the promotion of export of 
mangoes. Through you, I would like to know 
from the hon. Minister whether it is not a fact 
that inadequate availability if special 
packaging material is one of the constraints 
for our enhanced export of mango syrup, 

"pulp and slices, Le. mango-products. In 
view of this, will the Government take 
necessary steps to make the special 
packaging material available to several 
exporters who are very eager to export their 
mango products? This will definitely help the 
Govemment'sefforts to increase ourexports. 
This is one of the major constraints and 
please do the needful. 

SHRI P. CHIDAMBARAM: The hon. 
Member is very right. Packaging and storage 
in orderto increase the shelf life of mangoes 
or any other agricultural product is a major 
constraint. We are looking into this and I will 
keep this in mind. 

[ Translation] 

SHRI KRISHAN DUTT SUL TANPURI: 
Mr. Speaker, Sir, there are plains as well as 
hilly area in our State. In plains, mango is 
produced and in the hills, apple and other 
fruits are produced. I would like to know froin 
the hon. Ministerwhetherthey have decided 
to export mango and other fruits produced in 
abundance in our State? 

(English] 

SHRI P. CHINDAMBARAM: I am not in 
a position to say just now whether there is a 
special scheme for Himachal mangoes. My 
information is, Himachal is not amajorgrower 
of mangoes. The majormango-goweres are 

. Uttar Pradesh, Andhra Pradesh, Bihar, 
Orissa, Kamataka and Maharashtra. 

SHRI P. CHIDAMBRAM: One general 
rule is that if any hon. Member wishes 
speCial attention to mangoes gown In his or 
her constituency, he or she must send us a 
create of those mangoes first. 

Sir, I will look into these Himachal 
mangoes and see whether anything can be 
done. 

[ Translation] 

SHRI RAM KAPSE: Mr. Speaker, Sir, 
the mango production in Konkan region is 
constantly increasing and the Hafuz mango 
can be exported from that region. At 
presenllhe export of mingo is in a very low 
quantity. through you, I would like to know 
the steps being taken by the Government to 
encourage the export. Has the Gove"rnment 
been aware that the middle men earn most 
of the prof! where as the farmers do not get 
even reasonable price" If the Government 
knows this them what steps are being taken 
by the Govemment in this regard? 

[English] 

SHRI P. CHIDAMBARAM: Sir, I am 
sorry, there is nothing that the government 
can do to eliminate middlemen. Government 
should not enter into the business of exporting 
mangoes. For example, if I ask STC or 
MMTC to export mangoes, you know what 
the results will be. These are nolthe matters 
in which Government should directly engage. 
What the Government should do is to 
encourage groweres to form cooperative 
societies or export houses or trading houses 
an export mangoes. I am all in favower of 
groweres coming together to form a 
cooperative SOCiety. I have written to every 
State Governmentto form and Export House 
under their own orgnistion; a joint venture 
with some private and public sector holding 
and export these products. These are matters 
best left to trade and these are matters in 
which State Governments must take the • 
initiative. I am willing to help every State 
Government to set up an Export House, 
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exclusively for export of agricultural products. 
I say, this on the floor of the House, I have 
written to every Chief Minister, let every 
State Government set up an Export House 

I for exported agricultural products and the 
Government of India will give full support to 
that Export House. 

[ Translation] 

Tourism Finance Corporation of 
India 

*739 SHRI RAJNATH SONKAR 
~ SHASTRI: Will the Minister of FINANCE be 
• pleased to state: 

(a) the names of the companies which 
, have been provided loans by the Tourism 

Finance Corporation of India during the last 
three years; and 

(b) the amount of loans provided to 
each of these companies? 

[English] 

.. THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBIR 
SINGH) (a) and (b). A Statement is laid on 
the Table of the House. 

STATEMENT 

(a) and (b). The Tourism finance 
Corporation of India (TFCI) which was 

10 incorporated in January, 1989 has assisted 
149 projects in the tourism industry during 
the last three years viz. 1989-90, 1990-91 
and 1991-92. The total amount sanctioned 
to these projects aggregated Rs. 241.22 
crores comprising of rupee loans, direct 
subscription/underwriting oif equity shares 
and leasing. Disbursements made against 

" the above sanctions the last three years 
aggregated Rs.' 00. 2.7 crores. 

In accordance wit the practices and 
usages customary amongst the banks and 

.. financial institutions, TFCI does not divulge 
information relating to its individual 
constituents. 

[ Translation] 

SHRI RAJNATH SONKAR SHASTRI: 
Mr. Speaker, Sir, in my question, I had 
asked about the names of the companies 
which have been provided loans by the 
Tourism Finance Corporation of India the 
last three years as also the amount of loans 
provided to each of these companies, but in 
his reply the hon. Minister has not divulged 
the names of the companies which were 
provided the loans. Therefore, first of all, I 
urge you to make arrangements fo, ~':acing 
this information on the table of the House or 
ask the Government to send this information 
to us. Further, in his reply, the hon. Minister 
has stated that the Corporation had 
sanctioned a total amount of Rs. 241.22 
crores to assist 149 projects and that 
disbursements made against the above 
sanctions in the last three years aggregated 
Rs. 100.27 crores. I would like to know the 
eligibility requirements for sanction of loans 
to these projects and companies also 
whether it is true that loans are provided only 
to those business houses, which have a 
monoploy in this trade? 

SHRI DALBIR SINGH: Sir, the Tourism 
finance Corporation of India (TFCI) was 
incorporated on January 19, 1989 and it 
commenced its operations on February 1, 
1989. Hotel projects estimated to cost Rs. 
149 crores were sanctioned during the last 
three years to promote hotel and allied 
industries. the main objective of T.F.C.I. is to 
promote the hotel industry and during the 
last three years. it provided assistance for 
the construction of 8, 000 additional hotel 
rooms which in tum gave direct employment 
to 16,000 people. Further, as the hon. 
Member belongs to Uttar Pradesh, I would 
like to tell him that the maximum number of 
15 projects were sanctioned for U.P. in the 
last three years and an amount ot Rs. 20 
crores was allocated forthe same. So far as 
the question pertaining to the names of the 
individual companies or projects are 
concerned. I express my inability to do so 
became it is not in accordance with the 
practices and usage customary amongst 
banks, divulgence of information pertaining 




